ITEM NO.63 COURT NO.11 SECTION XI
SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
Petition(s) for Special Leave to Appeal (Civil) No(s).15444/2013

(From the judgement and order dated 04/02/2013 in CMWP No0.65581/ 2012 of
The HIGH COURT OF JUDICATURE AT ALLAHABAD)

RAJENDRA SINGH & ORS. Petitioner(s)
VERSUS
ROMAN CATHOLIC DIOCESE OF AGRA LTD.& ANR Respondent(s)

(With prayer for interim relief and office report)
Date: 19/08/2013 This Petition was called on for hearing today.

CORAM :
HON'BLE MRS. JUSTICE GYAN SUDHA MISRA
HON’BLE MR. JUSTICE PINAKI CHANDRA GHOSE

For Petitioner(s) Mr. A. Sharan, Sr.Adv.
Mr. Vivek Singh, Adv.
Mr. Manoj Kumar, Adv.

For Respondent(s)

UPON hearing counsel the Court made the following
ORDER

Let this matter be posted next week and the Registry shall
put up the service report on the respondents in regard to its
effect by usual mode of service.

(NAVEEN KUMAR) (S.S.R. KRISHNA)
COURT MASTER COURT MASTER



